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Detail. of Proceecllai ap.bast 
ForeJp Trawler Seized by Indian 

Naval Forces on West Coast 

4197. SHRI X.A. SWAMI : Will 
the Minister of DEFENCE be pleased 
to state : 

. .(~) the full. details of the proceedings 
ID1tiated agamst the foreign trawler 
leized by Indian Naval forces recently 

On the West Coast I 

(b) wheth er these foreign trawlers are 
still in Indian custody ; and 

(c) if not, why were they released 
instead of being confiscated ? 

1HE MINISTER OF STAT'"' IN THE 
MINISTRY OF DEFENCE SHRI 
SH~VRAJ V. PATIL): (a) to (c). Foreign 
fishing trawlers found peaching in our 
waters are apprehended and escorted to 
the nearest port for interrogation/examina-
tion. The masters of the apprehended 
trawlers are administered warning and 
the trawlers are ordered to keep out of 
our waters. 

The Government is considering 
proposals for taking Item action includ-
ing confiscation against such vessels in 
future. ~ 
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Increase ba IDc;argeat Activides 
by MoN.F. 

4199. SHRI SUBHASH YADAV : 
SHRI B. V. DESAI : 

Will the MInister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fact that insurgent 
activities by the armed Mizo National 
Front have spurt again; and 

(b) if so, the steps taken for round the 
clock vigil over sensitive areas along the 
Tripura-Mizoram border ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRJ YOGENDRA MAKWANA) : (a) 
Some activities of MNF have come to 
DOtice, but there ha.. been no violent 
incident in Mizoram since suspension 
of operations w.e.f. August I, IgBO. 

(b) Vigilance has been intensified in 
the area. 




